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PAPERS LAID ON THE TABLE

P a y m e n t s  A greement betw een  I ndia  
an d  P a k is t a n

The Minister o f Industry (Shrl 
Manubhai Shah): With your permis­
sion, I beg to lay on the Table a copy 
o f the limited payments agreement 
between the Governments of India and 
Pakistan s gned in Karachi on the 3rd 
December 1959. [See Appendix II, 
Annexure No. 89].

No tific a tio n s  under Industries  (D eve­
l o p m e n t  an d  R egu lation )  A ct

Shri Mannbhal Shah: On behalf of 
Shri Kanungo, I beg to lay on the 
Table a copy of each of the following 
Notifications issued under section 15 of 
the Industries (Development and 
Regulation) Act, 1951: —

(i) S.O. No. 2541 dated the 16th 
November 1959;

(ii) S.O. No. 2593 dated the 18th 
November 1959. [Placed in 
Library, See No. LT-1759/59].

R eports of the T ariff  C o m m is s io n ,
G overn m en t  R esolutions , State­
m e n t s  ETC.

Shri Manubhai Shah: I beg to lay
on the Table, under sub-sect on (2) 
of Section 16 of the Tariff Commission 
Act, 1951, a copy of each of the follow­
ing papers;

(i) Report (1959) of the Tariff 
Commission on the Fair Ex- 
works and Fair Selling prices 
of paper and paper boards.

(ii) Government Resolution No. 
Ch(l)-41(79)/59 dated the 27th 
November 1959. [Placed in 
Library, See No. LT-1760/59].

(iii ' Statement exp’aining the rea­
sons why a copy of each of the 
documents at (i) and (ii) 
above could not be laid on the 
Table within the period pre­
scribed in the said sub-section.

(iv ) Report (1959) o f the Tariff 
Commission on the continu­
ance of protection to the 
Machine Screw industry.

(v ) Government Resolution No. 
18(l)-T.R./59 dated the 1st 
December 1950.

(v i) Notification No. 18( l) -T .R ./ 
59 dated the 1st December 
1959.

(vii) Statement explaining the 
reasons why a copy each of 
the documents at (iv ) to (v i) 
above could not be laid on the 
Table within the period pre­
scribed in the said sub­
section. [Placed in Library, 
See No. LT-1761/59].

(viii) Report (1959) of the Tariff 
Commission on the continu­
ance of protection to the 
Cotton and Hair Belting indus­
try.

(ix ) Government Resolution No. 
6(1) -T.R./59 dated the 2nd 
December 1959.

(x ) Statement explaining the rea­
sons why a copy of each of 
the documents at (viii) and 
(ix ) above cou'd not be laid 
on the Table w  thin the period 
prescribed in the said sub­
section. [Placed in Library, 
See No. LT-1762/59].

(x i) Report (1959) of the Tariff 
Commission on the continu­
ance of protection to the Auto, 
mobile Leaf Spring industry.

(xii) Government Resolution No.
21 (3)-T.R./59 dated the 27th 
November 1959.

(x i i) Statement explaining the 
reasons why a copy each of 
the documents at (x i) and 
(xii) above could not b» 
laid on the Table within 
the period prescribed in 
the said sub-section. [Placed 
in Library, See No. LT- 
1763/58],
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